-
“ \ > -
"
CENTRAL ADMINISTRATIVE TRIZDUNAL, JABALFUR 5=l CH, JABALPU]

Original Aprlication No. 623 of 2000
Jabalpur, this the 29th day of July, 2003.

Hon'ble Mr. J.K. Keushik, Judicial Member
Hon'ble Mr. Anand Kumar Bhatt, Administrative Member
G.S. Lochkar, a-ed about 58 years
son of Late Bhagwandas Lochkar,
Posta% Assistant, Sub post office,,
Itarsi. APFLICANT
(By Advocate - Shri RW.K. Verma)
VERSUS

1. The Union of India

through its Secretary

Ministry of Communications,

Departmentof Post India,

Dak Bhawan, New Delhi.
2. Senior superintendent Post Offices,

Hoshangabad Division

Hoshangabad. : RESPONDENTS
(By Advocate - shri K.N. Pethia hdding brief of

shri s.A. Dharmadhikari)
O R D E R (ORAL)

By J.K. Keaushik, Judicial Member -

The learned counsel for the applicant submits
that he hes ¢ot the required relief and he is satisfied
with the same. He does not press the original Applicaion
Hence the same stands dismlissed as not pressed.

(Anand Kumar Bhatt) (J:K7 Kaushik)
Administrative Member Judicial Member
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